467 Reported increase in
- trains, etc. (CA)
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MR, DEPUTY-SPEAKER: The
point of order has nothing to do w1th

the Call gttention.

(Interruptions)
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14.31 hrs,
The Lok Sabhg adjourned for Lunch

till Thirty Minuteg past Fourteen of
the Clock.

The Lok Sabha re-assembleq after
Lunch at thirty-six minutes past
Fourteen of the Clock,

[MRr, DEPUTY-SPEAKER in tfe Chair.}

MATTERS UNDER RULE 377

MR. DEPUTY-SPEAKER: Now we
take up matters under Rule 377,

*(i) NEED FOR WIDENING OF NATIO-
NAL Hicyeway NO. 5 BETWEEN C(CyTtT-
TACK AND BHUBANESHWAR IN ORIS3A,

SHRI LAKSHMAN MALLICK:
(Jagatsinghpur): Cuttack, the biggest
commercia] city of Orissa and Bhu-
baneshwar, the State capita) , are
connected by National Highway  No.
3. The traffic on this portion of the
National Highway has increased
tremendously in recent years. With
the increase in the vehitular traffic,
the number of motor accidents are

*The original speech was delivered in Oriya.
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akso inc;tallnl on this road caﬁ;ins . hig—ln;ll. free medical aid is not ; 2ssi-

great concern to the people of that ble due to financial problems of our

area. . country we should provide free medi-

cal facilitieg to thesg coupleg and their

The reasons of accidents are not far
to seek, This portion of the National
Highway is not wide enough for the
plying of large number of vehicles.
Therefore, thig portion should be
widened without any further delay.
The Government of Orissa has re-
questeq the Ministry of Transport to
take immediate steps to convert this

road into four lanes. But no progress

has been made in widening thig por-
tion of the National Highway. An
egstimate of Rs. 17.73 crores for this
work has been submitted by the Go-
vernment of Orissa. This is the main
- route -for the movements of vehicles
between Calcutta and Madras. There-
fore, funds shoulq be allocated accord-
. Ing to the estimates of the State
Governmnent for widening this por-
tion of the Nationa] Highway No, 5.

The -widening should be completed
. hefore the end ¢ fthe Sixth Plan
period, Ly

(ii) NEED FOR PROVIDING MEDICAL
FACILITIES TO COUDLES UNDERGOINO
CIVILISATION,

PROF. NIRMALA KUMARI SHAK-
TAWAT (Chittorgarh): Population
explosion is the biggest problem of
our country today. All deveiopment
resulting from our planned eflorts
gets neutralised because of the ever-
increasing population. The country
cannot develop economically unless
we limit our population.

The Government has been giving in-
centive to the couples unlergoing
sterilisation in form of cash.

I suggest that the Government
should give incentive in form of free
medical facilities to these couples and
their two children in place of cash.

-England has a nationalised Iieailth
Scheme. We should formulate a partly
nationalised Health Scheme for the
couples undergoing sterilisation. 1f

two children for at least 10—15 years.

[

This, in my opinion, will give . the

most effective incentive to rural snd

urban masses of India to involve

themselves in the Family Planning
Programmes.

(iii) NEED FOR A RAILWAY LINE FROM
RANIGUNJ TO BANKURA via MEWJA

SHRI KRISINA CHANDRA HAL-
DER (Durgapur): Sir, Bankura is
the backward district and sufficient
guantity of coal has been found in
Meija Thana, So it requires trans-
portation {o other places. For this
it is necessary to construct a Railway
line from Raniganj to Bankura via.
Meija to carry coal from Raniganj,
Meija to Haldia through Bankura
Station. Medium and small scale in-
dustries will come up in both the
sides of the railway line and improve
the condition of the drought prone
backward district of Bankura and
provide empioyment to -thousands of
unemployed youth of this area. So
construction of a railway ®ine fromn
Raniganj to Bankura should be taken
up as early as possible. In this con-
nection, I would like to mention here
that when the present Raillway Minis-
ter, when he was in charge ol Energy
Ministry, expressed his desire for the
construction of the said railway \ine.
West Bengal Assembly unanimously
passed a resolution in this regard. So
the construction of this railway line
should be taken up as early as
possible,

MR. DEPUTY-SPEAKER: Certain
names have been removed when it
was edited. Those names which you
have mentioned will not go on record.
I hope you wiil agree with me be-
cause vou are a disciplined Parlia-
mentarian.

Shri Basher.



